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DEMANDS FOR GRANTS 1978-1976—
Contd.

MINISTRY OF SHIPPING AND TRANSPORT—
Contd.

MR. DEPUTY-SPEAKER: Now, we
go to the Discussions on Demands for
Grants under the control of the Ministry
of Shipping and Transport.

SHRI KUSUMA KRISHNA MUR-
THY (Amalapuram): Mr. Deputy-Spea-
ker, Sir, I rise to express some of my
views on the functioning of the Ministry
of Shipping and Transport. As I come
from a coastal area, I have becen very
closely associated with the practical func-
tioning of ports, shipping industry and
also the acute problems of transport.
In fact, my constituency has the longest
coastline along the sea. Regarding the
functioning of shipping. in our country,.
I have a few observations to make. It
is reallv a matter of pride that our Indian
vessels manned by only Indian officers
and crew are sailing in the Seven Seas. Im»
fact, India is one of the very few countrios



289 D.G. 1978-79—

commanding the largest share in the inter-
national sca-borne trade. We have cnough
of orders and we are still expecting more
orders. But the problem: is: are we able
to deliver the goods with our existing
shipping capacity ? It is just not possible,
because our shipping capacity is much
below the present required level. Both
quantitative and qualitative, growth is
of an imperative necessity in the field of
our shipping, Some of the basic problems
of shipping like dearth of ships, power-
cut, lack of co-ordination, improper re-
presentation of services and labour unrest
are still posing a serious threzt to the
growth of our shipping industry. When
we look at the performance of our ship-
ping industry, you will be able to under-
stand the nature and strength of the
shipping industry in India. In regard to
exports and imports, the vcar, namely,
1977-78, has experienced a setback. On
the import front, the total cargoes handled
during the year 1977-78 was 53-3 lakh
tonnes, but our shipping capacity is not
able to perform this job. Though every
¢ffort has been made to make use of our
shipping capacity, the shipment arrange-
ments had to be made with the ships
other than our own. To meet domestic
shortage of ships, the EState Trading
Corporation of India had made some
private arrangements for the shipment
of cement from Rumania and Poland
during the year 1977. These shortages in
vessels have resulted as a serious bottle-
neck towards our economic growth,

On the export front also, we had ex-
perienced some setback in the year 1977-78.
The raw materials in iron and steel, we
have handled a quantity of about 4-6
lakh tonnes as against 7 lakhs tonnes in
the year 1976-77. Similarly, the total
liner cargo handled during the year 1977-78
was g-58 lakh tonnes as against 11-69
lakh tonnes in 1976. This clearly shows
that we are not alle to cope up with the
demand and when compared to the pre-
vious year, this Government was not able
properly to handle the situvation and it
was not able to come up to the expecta-
fions either in regard to our internal
need or to the external demand. There-
fore, we fcel the urgent necessity in the
growth of ship-building in our country.
We have the Hindustan Shipyard at
Visakhapatnam, Cochin Shipyard at
Cochin and a new shipyard is coming up
In Orissa. Among these, the Hindustan
Shipbuilding Yard at Visakhapatnam is

the foremost. It is the only established
shipyard. And by the end of March 1977
it had built and delivered 73 ships. During
the year thisshipyard delivered two pioneer
class ships and one general cargo ship but
this upward trend in the tempo of produc-
tion rececived a setback due to labour
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unrest and powercut. The problems can
be overcome only when the management
of shipvard is able to take into considera-
tion the demands of labour unions and
implement them fproperl'y. Under the
Major Ports Act of 196g, the major ports
are the direct constitutional responsi-
bility of the Central Government, Minor
ports fall under the concurrent list and
thereby they are managed by the state
governments. In view of the incressing
trade and commerce, the demand for
major ports had increased. By 1994 we
were able to increase the number of
major ports to 10 from 5 and still there is
demand for major portsin view of the grow-
ing complexity of our economy. In this
connection I would like to make a request
to the hon. Minister and draw his special
attention to an important part in the East
loast of India, namely Kakinada Port
which in recent years has grown enor-
mouslyinits economicimportance. Withip
this port area onlv a major fertiliser and
chemical plant with an outlay of Rs. 250
crores had been clerred and is going to
be set up. Secondly, a paper pulp factory
with an outlay of Rs. 180 crores is being
cleared and is going to be set up in this
port arca only. Thirdly a very big pig
iron plant is to come up there in this
port area. Apart from these things. there
is enormous growth of operation in fishing
trawlers with its exportable quality of
fish attracting international attenticn.
Above all in the recent past, therc has
been a substantial growth in the export
and import from this port. Besides it is
an established fact that under centrallv
sponsored minor ports development sc-
heme Kakinada port could specifically
draw the attention of the Central Govern-
ment because of its vast growth in the
recent past in its economic importance.
Thereby some important works like the
realignment of the railway track provi-
sion for navigational aids, development
of lodging arca and other expansion acti-
vities have been successfully completed.
1t is from this port only that the bulk of
imports and exports necessary for the
enormous industrial growth initiated in
this area are to be operated. In this
context I would like to draw the attention
of the hon. Minister to an important fact
thatin 1974 the new Mangalore Port and
the new Tuticorin port were declared as
major ports due to their growth in trade
and commerce. Similarly, Kakinada port

requires the special attention of the Minis-
ter because of its special significance and
its enormous economic growth envisaged
now. Therefore, I request the hon. Minister
to take special steps to declare this port
as a major port so that Kakinada port
could develop as a full-fledged major
port to deliver the goods it is called upon
to attend immediately.
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Apart from this, the problems:of port
and dock labour are important issues.
Whenever these problems arise they should
be considered jointly by the dock labour,
government and the employers of dock
labour as the dock labour boards are
tripartite bodies with equal number of
representatives from the above three
wings. The say of dock labour generally
is only nominal. That is why the labour
boards are trying to exploit the situation.
There is no proper representation to
them at all. That is the reason why
whenever there is surplus labour the port
trusts and dock labour boards are liberally
indulging in retrenching the majority of
Scheduled Castes and Tribes because there
is no proper representation for them in
the policy making services of higher cadres
ecither in port trusts or in dock labour
boards. Therefore, 1 request the hon,
Minister to look into this matter per-
sonally and see that proper representation
is given to them in the port trusts with a
sense of urgencyso that the interests of
these people could be safeguarded. If we
go through the reports of the ministry
regarding the representation of Scheduled
Castes or Tribes it is quite baffling. There
are four groups of services categoriesed
as A, B, C and D. Group A consists ser-
vices of the highest cadre*whereas group D
consists of the services of the lowest cadre
comprising thescavengers and the swecepers
only. In the highest cadre of group ‘A’
the representation of the scheduled castes
and tribes is completely nil whereas in
the group D in the services, of the lowest
cadre, which consists of the scavengers
and the sweepers, the representation of
the scheduled caste is 100 per cent. This
shows the attitude of ‘‘the implementing
class” and this matter must be taken into
serious consideration by the Minister and
the= necessary steps should be taken in this
regard. 1

Apart from this, in regard to transport,
the Government is not giving proper
importance to the rural arcas, where
two-thirds of our population is living
and the present allocations in the draft
Plan is quite meagre for this purpose.
Apart from this, for road-building in
the Tribal areas, only about Rs. 4 crores
have b-~en allotted per annum in the
draft plan and this is absolutely not
sufficient. The standard of living of our
Tribals is one of the lowest in the world
and if that is the case, the Government
has to take special interest about this
jssue. Moreover, we collect more revenue
from the transport, but the amount
that is spent on road-building is not
even one-fourth of it whereas in forecign
countries the investment on national
Highways is substantially high, when
compared to our investment in this regard.
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The National Council of Applied
Economic Research has clearly made
an  observation that whenever an
investment ~f Rs. 1 crore is made on
road-building a. least fifty thousand man
years, employment potential is created,
When we are insisting upon the need
for high employment potentiality, it is
high time to emphasise more and more
on this road-building investment. The
Government must also take into consi-
deration the recruitment policy wherein
the representation of the scheduled castes
and scheduled tribes is not consistent
with atleast the constitutionally guranteed
provisions. 1 would like to draw the
personal attention of the hon. Minister
to this issue and T hope that this dynamic
Minister will take into consideration all
these points I had mentioned and [
earnestly urge upon the hon. Minister
that these serious irregularities in the
representation of the scheduled castes
and scheduled tribes be rectified before
it is too late.

Spoke a few words in Oriya.

xit Mz wemr  (wiET )
ga & fz=y wamT g1 g
a #rv fafor fafay #r femrem

qv gH 77 FzOT 2 fF ST &Y
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ffFar 21 F@ OTORTEER 2 gmY
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FIRNZTAET § | FgF 97 9gA  TET
g =7 dwaEiw § WIT IA A0 7
F & F0 FETaeHA AT F13 FIH
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Wt FAT §  f¥ agiovoaraar o faaa
| 1= 9T § | IT ATE T F79F F7 OF AV
Frz gt fzar 21 zdfAw FEe
TFTT 7 39 & fAarawe fgmn &
Fgi 97 wrigardsr argaea  saTRe

YT IF At 7 fowsr v ogara @0
CIROI-C R 1 B 1 S I S
Fgi 9 wrAT ST qferw & faw
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T ARATHA  FiAx & | agl 9<%
graqd Fr gfagr @ & 1 ¢
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It is running from Calcutta to Bombay
via Keonjhar through the Adhivasi hill
areca and this was neglected by the then
‘Ccngress Government.

O atg A a8 g1 & f=
There is another project to be const-
ructed over the river Baitarani near
Anaidapur in the district of Keonjhar.
Rs. 128 lakhs has been sanctioned by
the Central Government. Still, why
is it that the project has not yet been
taken up? This should be expedited.

F31 34 2 fF aat zaa arfzardr w23
2 39 ®1 AT -ATA H TST AFATH gHAT &
FET THAY AF ATA A FT KIS TIEAT TET
FATIr AT 1 AVE GTA aF FaA
TEHRTE FET W@ & OIH A IFATH
w8 earwr J& frar 1 wa FEl &
Fmrt w1 fasaw & fF JAar qvFTT
FEgT "1 owEr § FZ A€ ITAANE
faa  wrear FATIAT )

14 hrs.

FEr FFTOT TN Fr AT AZATE )
Iq AN FRTIZF AW ST JTE
arx F¥F & I a7 fasd grar =rfew
s 7 gA ¥ =g F F w0 agA
THEATH FTAT ¥ FEIfF T@T T /A
wrfasr & afesa wfafads &)
T HT A7 F fax I= AN qgar g
AR TEATTEA ¥ I a7 AFATR
g & i & ooy fafrex  TmEs
¥ fegdez war g & 99T gaed-
¥TET AT HATET | TFAG ITIE
FW ¥ g F oW gEr  a@m
X wgT 6 waar Tqqdc q gwr
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oy oag s fFar w9 & faweit
FFTX X Ar® @ qw  Ad  fear
qr | zafae & faffer aas @
Tg . F@1 g & F aErd A
Fag. fefgaea ¥ #=% 98 1
TH FTH T AcIr H QT FI | Y
a1 wiag gark fag gset 7y &mm
Fgi & &N §A4T 9rET FT o9

gy T

Il A § ag wear g i gmi
IET F a9 7 afzar § g Afew
H AT @ga & 1 AT I are ®T
o #1 F fawre fear sw dr oz
fraa & fofar & awar & 1 merady
AT FITOTT AT gt &1 a7 afext §
T afedt ¥ fomr &1 w9 A =Tfan
A = F fau awe & Sfasw gmT
g 1 TEET ase H Sifaswa g9
¥ agdT "l N |

oF arq § oA FEgar qear g F
ZATY TgT ATfEarET Sa< #7T graa TgT
Tl 1 IH FH AT FIAOFT
SAar waaEe §  wrmw fEEr @
SFqaT  Taque  #wrfeartaar F fau
fafws @t & It =wrfz A glauar
T wr g1 fafa=dr #v 1977-78
F¥ fare @ fzar gar g—

“During the year, under the Appren-
tices Act, 3341 Apprentices were actually
engaged. ~ addition, 300 Graduates
and Diploma holders were also employed
as Apprentices. 755 Apprentices engaged
during the reporting year belonged to
the economically weaker sections such
as Scheduled Castes, Scheduled Tribes,
Physically Handicapped, women mino-
rity communities and the persons
from rural areas.”
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% fRq & agade &1 gaare
A E | TAAHE FT UF &IA feTFTHE
FEAT &, 99T oRQrT ® g Iv€I
IXATZ 1 T gfce & Irar @ &0
AT A4S ¢ 9T @9 AT 9T F@Ia%
Y T37 g savar fIg3r IAT &) a8t W

THIO FY I5EAT §, FILIH &I ISTAT
2 AT gl T ArigarwaT #Y IRALAS
AT ATH[ S¥F  FIAT gFiT | Fgr 9%
TAAT grEdT2 1 AT IR IAT FHIT
R FH  FI QIIFT  GGHAXT THL
FIAT J1EF | AqAT I AT
6 XY= Iq% [ 9 st fafgs
g AU I9 QA 97 F (A widg 4R
T ITAT ¥ F, TR qTH eqTA FAT
O X IAFT qigdArs IgF  FAT
TR & grom @ g & 398 WK
I sqTH I |

SHRI K. MAYATHEVAR (Dindigul):
Ar. Deputy-Speaker, Sir, I thank you
very much for permitting me to speak
on this Demand. As you are all aware,
roads, shipping and transport play a
very vital role in national integration,
as also in the ficld of socio-economic
development. Even for furthering edu-
cation, we will have to construct roads

throughout the length and breadth of
our country.

Mr. Raj Narain is not here. In the
ahsence of proper road transport facilities,
we cannot implement even family plan-
ning me=asures satisfactorily and thereby
reduce the rate of increase in population—
which is leaping forward every day.
Therefore, in every aspect of develo ent
of the country, road transport is playing
a very crucial role.

I am told —I am subject to correction—
that the allotment for road transg;)rz
is very meagre; and that only o- 689
of the total cxpenditure was allocated to
this head of expenditure. I request the
Central Government to consider the raising
of this percentage. I suggest that at
least 5°/ of the total outlay should be
allotted to this.

There should be an integrated system
of railways, roads and shipping—i.c.
water-ways. Rural roads in India are
very badly affected. Even after 30 years
of indep=ndence, we have not developed
rural roads. One village is having no
link-road with another village. As per
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the facts and figures supplied by the
Government of India, less than 30% of
the villages are having roads; and the
remaining  7¢?; of the villages don’t
have satisfactory, adequate or reasonably
good road-links with other places.

[ request the Government to give
serious consideration to the Ganga-Kaveri
canal scheme, which will serve as the
best form of national integration. It
will also solve the problem of transport
between short distances. It will solve the
problem of energy and power also—in
addition to solving the problems of
drinking water, flood and drought in
India.

What happened to the Kashmir-Kanya
Kumarti link? Kanya Kumari is the
southern-most end of India. If there is
a national link road providing a connection
between Kashmir in the northern-most
corner of India, with Kanya Kumari
at the southern-most tip, it will also
serve as onec of the best forms of national
integration.

The roads in Tamil Nadu are very
badly affected. Almost all the Central
Ministers, including the Prime Minister,
and the Minister of Energy, who represents
Tamil Nadu. and the Precsident of India
visited Tamil Nadu at the time of the
floods. Vigorous relief work was executld
by the Tamil Nadu Government. Most
of the roads were very badly affected
during the cyclone and according to
rough calculations, the loss incurred by
the State Government on account of
the damage of roads alone comes to
about Rs. 25 crores to 30 crorcs. I would
request the Central Government to
compensate the State Government for
the loss suffered by them due to natural
calamities.

The Tamil Nadu Government had
requested the Central Government to
egrant them a sum of Rs. 150 crores to
20n crores for flood relief work. The
amount so far sanctioned is only Rs.
29- 5 crores, which is a very small amount,
far from adequate, considering the magni-
tude of the problem facing the Tamil
Nadu Government.

Coming to the necessity for more
roads, I come from a remote village.
Even the manure required for cultivation
cannot be taken by lorries to the fields
for want of proper roads. If you want
to develop the rural economy, especially
the agricultural economy, which is the
backbone of the Indian economy, you
have to develop the roads.

You are allowing the Tamil Nadu
Government only a small number of
national permits, about 40 or 50 this
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year, Considering the size of the State
and its potential for tourist traffic, I
would say that this number is too small
and is totally inadequate. So, it should
be increased to at least a few hundreds.

Our shipping industry is passing
througlht a crisis. ‘The Father of the
Nation, Mahatma Gandhi, once said
“‘Indian shipping was dying, so that
British shipping could fourish’>.  This
remark was justified on the basis of facts
-and figures during the pre-independence
period.  But what is the position after
the achievement of indepcndence in
1947? We have not i1nade any more
-development in that ficld. Even according
to your own Report, the shipping industry
is facing some crisis and is in a very
deplorable and pitiable condition. The
industry will have to be helped to recover
from this poor state of affairs.

Nauwapattinam poart was a very impor-
rant port, which was playing the role of a
very important waterway link with the
.countries in the East like Singapore and
Malaya and some of the islands. Now
this port is very badly requested. There-
fore, I would request the Central Govern-
meont to pay special attention to the
«developm~nt of this port.

The port of Tuticorin played a his-
toric part in the days of the freedom move-
ment. It was from this port that Shri
V. O. Chidambaram Pillai, one of the
‘icaders of the freedom movement, fought
against the British yoke. He was arrested
and put in jail. His only sin was that
he purchased ships and plied them in
«competition with the British ship-owners.
So, he was convicted and imprisoned for
many years. Therefore, Tuticorin port
fias that historical background. That port
also has been neglected very badly by our
honourable and respected  Government.
‘S0, this Government should pay spccial
attention to the development of the
Tuticorin port also.

Another. port Cuddalore, has also
‘bzen neglected. That is also on the
-castern coast of Tamil Nadu. No repair,
no improvement, nothing has been doneit
‘from 1947 after independence.

We should not only plan to have
shipyards in India for the construction of
ships, but we must plan also to have
shipyards for repairing ships. It is very
awkward to comment in this House which
is responsible and answerable to the coun-
‘try that we do not have any shipyards
Tor repairing our ships. We arc given to
understand from the facts provided to the
hon. M=mbezrs and the country that we
ar: sp:nling nearly Rs. 25 crores for
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sending our ships for repairs to Singapore,
Hong Kong, Japan and various other
countries. If we construct our own
shipyards for repairing our ships, we
will be able to save this Rs. 25 crores of
foreign exchange which is unnecessarily
spent and thrown into the Bay of Bengal.
It would be a national saving. Now it is
a national waste, criminal waste I say.
Therefore, it is high time that Government
came forward to construct shipyards for
repairing ships. Especially in Madras
there is no shipyard for repairing ships.
Ships from Madras have to go far away,
and so much of development is affected
very badly because of the absence of a
shipyard for repairing ships there.

The port at Pondicherry, the Union
Territory, which is your adopted daughter,
is very badly affected. This also may be
looked into by the Government at least in
the coming vyear, if not this year.

I stress once again that you must start
constructing shipyards for repairing ships,
that is of the utmost importance. to save
forcign exchange of Rs. 25 crores.

DR. VASANT KUMAR PANDIT
(Rajgarh): I rise to offer iny comments
on two three points pertaining to the
Shipping Corporation of India.

It is a sad state of affairs that the SCI
accounts have been going in the red,
particularly for the last two years. In
spite of the improvements and  checks
and counter-checks planned by the Go-
vernment, the freight war in the whole
world will utimately force the SCI to go
into the Red for many more vears to
come. Otherwise, T would not have stood
up here to speak about the expenditure
incurred by the SCI.

Through the medium of (uestions I
have asked sevcral times in this House
about the expenditure on specified
items. I have asked about the expenditure
on foreign tours of the ex-Managing Di-
rector, Admiral Nanda, who was out of
India for 270 days in a year. If he had
been there for some work, for getting first
contracts, CSI would not have bcen in
loss for such a long time.

All this expenditure has got to be
curbed, has got to be verified and testi-
fied from the point of view of profitability
and productivity. Expenditure on tele-
phlnes is in lakhs. I will not take up the
time ofthe House because these figures
have been given in answers, and the
figures given are all managed and modi-
fied. I have been in the legislature for
18 years. I know how figured are
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manipulated. Many of the expenditure
go to miscellanecous expenditure. Only
those things which cannot be avoided and
which cannot be covered up, are given to
us. Rs. 30 lakhs and more has been
spent on telephone bill in spite of a
telex being there. I know entertainment
expenditure on sea is different from that
in a Hve-star hotel. All the same, therc
should be some limit. There are cars with
every officer of the SCI so far so Bombay
is concerned. In spite of that, they use
cars from the car pool. I heard them
saying that since the profitability was
there, one should be large-hearted and
one should forget about it. Anyway,
is this bringing more profits? But the
backlog of the past expenditure and deci-
sions is going to boomerang on the
Government and unless strict policy of
curtailment of expenditure on unnecessarv
or extragavent or luxurious items is
there, soon a day will come when
expenditure will be more and carnings will
be short.

There is one other small point which
I have personally experienced and which
I would like to voice on the floor of this
House. There is corruption everywhere.
Our Government is trying to curtail cor-
ruption as fast as possible. However,
the Shipping Corporation of India takes
the cake. As far as pending or out-
standing Bills are concerned, they are
allowed to amount to a big backlog,
ultimately forcing the man to be a victim
of official corruption. There are five Cal-
cutta firms in Chipping and painting
contracts who have been in the field for
the last 20 years with unblemished record.
Their bills from 1971 to 1975 have been
now blocked amounting to crores of
rupees. It is only in October/November
when I took up the matter with the
Minister and the hon. Minister was
prompt enough to appoint a committee,
when an ad hoc payment of Rs. 5 lakhs was
made, as if an obligation was done on
them. Therefore, I wrote to the partics
that I took up the matter with the hon.
Minister and a Committee has been
appointed and the bills will be scrutinised
so>n. Was there no internal or external
audit for the last five years ? Bills of
1971-75 are being settled in 1978. A
pittance of Rs. 5 lakhs was thrown on the
faces of contractors as ad hoc payment.
There is a person in Calcutta who has the
audacity to say to my party: “Tell your
MP, the more he approaches the Minister,
the more delay there will be in payment.”’
I do not wish to take any names nor can
action against any one person be going
to improve the whole system. I parti-
cularly emphasise this point so that the
hon. Minister should understand that a
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complete re-organisation of the whole set
up and plugging of many other loopholes
in the SCI has got to be looked into very
soon. Here, the¢ man in question says
to the party that what the committee
has recommended, he would have given
much more if the party could have come
to settlement with him. There are set
rules for settlement of accounts. Discounts
are to be given. There are laws for
that, but the officer purposely sits tight on
the entire file forcing the contractor to
approach him. Today he says, you have
got the M.P. from Delhi: ‘I will sec how
the accounts are settled? If you could
have come to me, I would have given you
8 °, interest which you would not get
now.”’ MNlany crores of rupees are blocked.

I remember, when the hon. Minister
first visited Bombay and the Shipping
Corporation of India, there was a new
vigour, a new vibration, throughout that
now the Shipping Corporation of India
would be a different type of a body, that,
it would be clecansed of all its stables
and that soon the entire fleet and the
entire organisation would be geared up
to the national cause and the national
interest. Therefore, I request the hon.
Minister, when he goes to Bombay and
Calcutta, to go through some of the petty
accounts—they appcar to be petty but
they are not petty—and, if there are any
such corrupt officers, it would be most
proper and prompt on the part of the
Government to take action and not to
allow a particular officer to sit in the
same seat for a long period. Contracts
worth crores of rupees are given by the
Shipping Corporation of India. Unless
deterrent punishment is given, unless
stern steps are taken, the entire organisa-
tion will not improve.

Sir, I had moved a cut motion. I will
not be here. With your permission,
would like to withdraw the cut motion

MR. DEPUTY-SPEAKER: You will-
have to be there to withdraw it at an
appropriate time. Otherise, it will have
to be put to vote even in your absence.

SHRI L. RACHAIAH (Chamaraja-
nagar): Mr. Deputy-Speaker, Sir, I thank
you very much for giving me an oppor-
tunity to speak on the demands relating
to the Ministry of Shipping and Trans-
port. The Ministry o!P Shipping and
Transport is avery important Ministry
from the point of view of communica-
tion system viz. road development point-
of view and also from the transport point
of view,
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In the last 30 years, in our country,
we have developed 61,000 Kms. of railway
line and 12- 2 lakh Kms. of roads. Out of
these, 28,970 Kms. of National Highways
come under this Ministry, including 1,339
Kms. of border roads and 39 Kms. of
roads in the Sikkim area. In Karnataka
there are 1,968 Kms. of National High-
ways, by name, NH 4, NH 7, NH 13 and
NH 17. These roads are very badly
looked after and they are very much
neglected. The roads run across major
rivers. Kali, Krishna, Tungabhadra and
Palar. At all these crossings, the bridges
have been proposed and a very meagre
amount has been provided. I  would
request the hon. Minister to see that
these bridges are completed early so that
a smooth passage of roads is provided for
the vechicles.

Secondly, in 1943, at the Chief Engi-
neers’ Confierence held at Nagpur, they
had laid down certain guidelines for the
classification of roads as National High-
ways, border roads, State Highways,
PW roads, Zila Parishad and Panchayat
roads. They had laid down that for
every 100 sq. miles of an area,
26 Kms. of roads had to be provided.
In 1957, at the Roads Congress held at
Shillong, they revised it to 56 Kms. of
roads for every 100 sq. miles of an area.
In the Fifth Plan and the Sixth Plan a sum
of about Rs. 2,183 crores is sought to be
provided ‘or the development of roads,
both for the Central and the States
sectors.  Though the Ministry is pri-
marily responsible for the proper mainte-
nance of National Highways, it is also
responsible for coordinating the transport
in the country. It is the duty of the
Ministry to coordinate and to assist
the State Governments in the proper
maintenance of roads and the develop-
ment of transport in the country.

Secondly, I come to the transport side.
The transport system in this country,
mainly the Delhi transport system is
under the control of the Ministry of Trans-
port and Shipping. The Central Transport
Corporation has been closed down and
recently he has introduced Niyamit Sewa
Service in 12 routes in Delhi. They
ha_vc_ been doing well. I request the
Minister to extend this facility to other
routes also. About 2700 buses are on the
routes and for Delhj traffic,some more buses
are required for this purpose. The vehi-
cles that are on the road in the country
are said to he about 24 lakhs, apart from
the heavy vehicles, animal driven vechicles
carriages and the bullock-carts. There
lore, this §j3s a very important sub-
Ject from the point of view of rural de-
VClOpment.

The present Government—which is
Very true has accelerated it by providing
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the required segment of this communica-
tion. Regarding marine shipping, we
have nearly 371 ships. Out ofpt.hcm, 206
are overseas and the rest is for the coastal
line. Even the Members who preceded
me had stressed the need for more and
said that it is in doldrums and improve-
ment has to be made to see that they
are run on profitable basis.

Regarding development of ports,
before 1947, there were only 5 major
ports and after 1947, five more ports have
been upgraded to major perts by spending
Rs. 410 crores.  In the Fourth Five Year
Plan, Karwa Port was expected to be
completed, but now I think that in the
coming years, it will be taken up and
developed. There is a provision for
a marine research design centre and the
Norwegian  Government has now sub-
mitted a feasibility report. I request the
Minister to see that this project should
be situated at Karwa. The Shipping
Corporation of India has been building
some ships in Visakhapatnam and Cochin.
If it is possible, in Mangalore also, it
can be thought of.

Then there is a probem of dredging.
They have found that these stones are
there in Mangalore port. For that, ex-
plosives are to be imported and unless
this is done, you will not be able to see-
that in 1980, Kudremukch ore would be
transported. Therefore, I want the Mi--
nister to see that dredging is done at a
higher speed.

With regard to recpresentation of the
SC&ST in these Ministries, I find that it
is very meagre and there is a very dismal
picture of representation. On 24-9-1975,.
the Minister had held a mecting and had
taken six decisions which are very con-
ducive to the eflicient management of his
Ministry. I heartily welcome those deci-
sions. So far as implementation of the
Motor Vehicles Act for avoiding accidents
is concerned and also for providing re-
servation in the allotment of carriages
and national permits to run the buses and
also for the construction of roads, he has
organised an Indian Road Construction
Corporation, it has taken a contract in
Libya for Rs. 13 crores. I would like him
to extend this also to the States, to inland
also for Ilthe construction of roads and
bridges so that we may avoid much
needed money for unnecessary expenditure
and sec that the work is speeded up.
The Dredging Corporation is also doing
a good job and has really made a profit
of nearly Rs. 3 1/2 crores.

There are other autonomous bodies.
under this Ministry which are doing
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{Shri B, Rachaiah)
very good work. I hope the Hindustan
Shipping Company at Visakhapatnam and
Cochin will work to the full capacity so
cthat the much nceded shi arc built.
There is also a provision for providing
for repairs of these ships. It is also a
welcome step in the right direction. I
have also looked into the working of the
ferries in inland water. So far as Karna-
taka is concerned, if dredging in inland
waterways and also ferries are mecha-
nized, then it will be easy for navigation.

I would rcqucslt him to attend to these
few things which I have mentioned.

I congratulate him for the good per-
formance of his Ministry and also for
having taken meaures to implement the
suggestions made by the Members.

I wish the hon. Minister had been cle-
vated to the Cabinet level. This Ministry
has been held by Cabinet-rank Ministers.
When it comes to the question of Sche-
duled Caste, we find only a sole representa.
tive in the Cabinet—of the Cabient rank—
and not a second person. I wish the
Prime Minister takes note of this and sees
that such an efficient Minister is elevated
and given the appropriatc place, so that
he may also contribute to the economic
development of this country.

With thzie few remarks, I conclude;
I thank you for having given me this
opportunity.

Fay aanT fag (Frfrarg) -
IIreqey w3139, § "AEFAg wAr "Iy
F1 qITHAIT A0 § AT TA AT
F7IXT AT A1 g fF owmw gvET
A gz wr =1 fFs  TE0IER A1 oAIE
a1, fax *1 9g5 fega Iz 37 7,
IF w1 Ttz 57 fzar 4t #wre 3y
Iq9 #wrfer FAAF IAAT AT T
g HTF TIT A ZIST AF JAAT 2
ot 9z} A% A9 fega TgF A7)
foz gast #2Ifgs  emdw F1 A%
FIT A O AFFT  AZ AIF FAT
I AT FT AT W7 JIU FIH EF
TqT AT | AF TAE AL TAIHIT FAT,
T & faasze Arga A foar AT IT F7
FTAT A qIF G A FAAT A®
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| 41, Fg FA4T T TE g W
g & wwefsw IS # aew
g AR T@F FAF H FTIUA
F AT gEHQU TEET &, T9C  IF
TEE F AA &F 3 T ¥ A A
HTEA FT T T o0 gaT IgA AQ
ILEATEH FT /A7 fFvar A1 39 @5+
F oA T A FfFT Fyw I
9N A FIH AT FT & FWT| @i
9T ®: TF A4 § FfFa oy e
OF 9T 9l FTH A& TG &1 "
g1 I9 B TAT &K FAA T owE
AR IT 9T FHW A Tk
& gET  Arfge | arfvor & faAt &

>

gfemrege Ay gfar 7 #= omar &
AR 9ATd  Fz AAT & oY
T F 94 A9 ATQHA, AT HTHI-
ITFT FANT AV q§ T2 |1 T |

J gz 1 wgar arear g f& fEar
M T WA AT GET AT IEH
fau @ T agw w®A a2 g f¥
<! ATH gt | feewr #1 =Ww®
za  faaar t waEEmeA 7L, afET
IT A FHAY A Ag FeT At fx @w
FT AT ATFRI FIAT E, A7 qAIH
=Y T ATfEd HYT Iq T qIFR1FT
F19 H77 214 7 foar a1 717 74 ageg
A s arT 7 wgaagm fFgfaar @
77 A H=BT HqEF FEAT H §
My guv femgeara w1 avawr FIAT
%, avsaxfao ggf g=er g =rfgg
T AIFH I AR A 7T T A A
oIT F7 AFGT § 1 fAd Wy T A%F
% wA@garae gfsazara H3
qgH @A WA § 1 oqF, FATE
T WTET § ogav @ @Ia gl
TE, a1 AR AGWT FT FHE FEI
A FT AT AR AfT F g8 gar
21| AT g AR FT FIW AL F
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arfgs & s T wew g1 oSrar
AR fHr 7 F "Afge 4 985 @O«
g oIAT 1 ATH § o9 #AEHA #HIEF
FTFTEIAT & | FA FTWTFATFTF1H
A T wq4S 7 ww fwar smar &0
afew z® @t wr aw @gr AR
& TEN T & | TG AT FT AW
T T | TEHTFT AFFAT HIF 919
& 1 AT F gISHY W F17 H#7 fAaer=r

@ FT 1 TE AT HATGFT Tlo
TG o Elo FT HEFHAT & Tg CAUTT
Fear & faagre 9w 1 ofe faar
fret feT Fag ac F7ar & 1 37
F]E =7 T &8 1 zEET 2rE

T ¥ far fsaarawasg  Eaz ¥

T TTF JAS T AT IAF T IAT
IJFT T gr AT AT BIFT TAT
FH  OHMOAT | IEN AT GEF FI0A
g™ 97 YI7 91T AT A7 &7 F7
OT9 qATF  FIEE F7 AFA & AfFA
AT IHET  HqEF KT SFIIT AT &
arz 3 frar wm AT HWIGET
I 97 SATET 9AT AATAT ATt 2 )
I 97 FIFAT ¥ FAT AT JTAT B
o=t fF 9 @=F T 97 FEMar
HifH 39 H za4 T€2 &1 o7 &, AT
Hfew =7 F fFaz gz gy &
fro FTEY 99T =TEAT 21 "IV
qATF  FITT 1A & JoA FIE HITHA
T AT TTT qrdAgr IH GV EH AT
T "TH, AT AT AR WEIA ATT
IFFT JFITHT  FKT ATT g7 IT 97 50
®qQ FT AT T ATAT g HWT AA
W v oar feg st A1 IH 97
'Y '77 @ET SArar & | AT S
AMAS FTEAT FT g, TAFRT ATq ATH
=T T |

fag wwF § wewrg g sy
FET g7 I@ FATAHAATICYAA FX
¥
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FAFAT TF JIE ZF AT FTAT oT )
g8 I9 ®HT FHrdr 99 fx w5
YT AGT G| TH-B: ATA WA
a7 S fwm g9r 1 agraEs e
Wl AT gF TS FgAAT g | =S
AT A IJAT ALFET FY ST g, TaA
amga 2 fax & ax geEFiFTIHIT T
FIH AT 3TF FIT FT F1H ToaT
T SedT grT =rfEgw

7Y AT grieaTgY foer 7 oF
g9 AT Qrar g 1 erer # fayrry
AF TIF ATAT & | =AZT gV vIraTAY
F 9iUgz 97 9 FAAT IR0 1 TIT-
TedA! ¥ TEF 4 A9 § 1 TH g
F FJq44 7 Ar arfasRqr ¥ mew
AT "®EAT F 1 A QS 92 WV
HAT 1 AFT AT A 97 FedT FqAT
arfen | oF H17 99 frar gEas
gv FATATAT T | G €Y [T FAF
7 &1 T I 4T e odwAr B oA
T FI7ATT F ATLT ST F1 fqaraar
ZHIA X T AT Tt F AW FT TSN
feFFa &7 TIHAT FIAT g=AT 2 )
Frfeo W ag 7w adr F1 sFT faswa
gFA ET ATAT & | THFTHTE AFavy
F2Y vEar & 1 mer fEfvamisr o
gEOIEY g FAT  graT @ aFe
arfesr & @y ® gerfearsrar 2
TH TATH H K13 AASF  H FTAX NI
L & | @g AT g9 T ATAF
Frg & @E AAegw Atz O
safan  arfvwr & agi ggsar  asr
afewrs  gaT 8 1 FE FRAT qH
ar fw fefrmaisraargar & ag
g Frar g | sHfao Fgh & anv
F1 Fgafqasa gar 2 1 Fg o
HAT g AFT & AT FAFT AT T
grafr & 1 z§ax fafaees args

Y FTH AE FATH |
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[ <tedr qode fag ]

T |qIIFT HEFAT TF AT
Tt w feaws ¥ @ ¥ @y ww
qJPT AT qIZTEET T T WY
T wER § Te@ W "y =Sy
FLATIT | HYAAT AR
o TR A feedt aF ¥ Sy
EESF B IEHRT A AT FIT 7 T
21 AYTE F AL F qEF 9T F+AT
T7-919 CFATST gId & | A uxdrse fas
i g9 B fF owawe & et
FT ASF  FH OATET T | 9@ H
gdqarT Ife*F =T gEw 97 =%
mr g f$ 9T T 97 oaArEE
BRI €1 I §TF  FT 93T &1
s&vT  FHarfax =7 ag gudfew
F garfax ST FE F U oo
ZaaTH #X

TS qfwe A1 w9 g @
= F1T A9 fasEr T 0 3wy @n0T
®T aFga & IHTA A9 gFar @
o 3§ 7 FEAR 9 gar @
gax Wt gdwew § 99§ Fiaqrd
¥ EFTE HAA T 1 T AT ForASA
gqifwz § T &rfssEr & i gaey
ST FTAT w19 faae #X1 sgTET
¥ osgrerEEqT H Ffga oo I
gfge WY FIEWT FT  TF qGT
qgET I TT 1 AR AZATFS
a9 g IxsTdEe ¥ s E Wik
TEAE T FAMANTATMIHRT T2 &
H Fgar wgar g & v & wrewy
s, fo= fadt Fara i aam g @
MT IJg I FIAFT HWCT  JT I
gg qxfae  fa=r {5y svmae & fa=
ATAT =Tfgr | TEHAHe  FY FE dag
¥ FxHAgy ggar g 1 fSaAr sarer
AT HAEIIRT gRfr, fSaHT seer
oY ST #Y, WA 999 &7 gfesr
grly  Iaar & gEEa ¥ a¥9 Iw FT
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WAT ZRT | FFT FIATAH a1 Ry
o gEET F TFT AAT AT ST E
faczw @ g ar Sesr § SAoST
g7 9T HATA JqYr @O §IAIA
QgEATAT AT FHAT | T ATES TF qIh
TR FIE £qTA AT ATIET |

3T OISR & AT { HIGH! UFETR
AT § 1 Aq wEr owr fF =€y
FIT ETH AIAT AT EHT FX AT}
FEAT AT FIEI B 47 AfFa 7 51 @
FT [T g |

IaTemer wERT ¢ AT Af 9FT S,
oI AW SIS " ATH W Iq g
qEa # IH FT FW A JATIAT AT
9 AT F1 WA T TIAH |

Wt ST (FIUET) 0 H ograET
graig fF omad q® g fzan

G AF ATNAT grEaT F1 q¥T g
& aumar g f& IwET ATt & a1
FgaarFTHsH faua A ger & 1 3H°
gIq IAFT FIFTS 28970 fEeAiHeT
FFOT & ) WA ATS ST AIA G
for w1 feda & dar faear @
g7 gaFr aEad 1339 faermew
F F9 & 1 W9T ITT 9T 645
FOT F s aaswifegar & 1 & fas
o  Fgar Agar g v dAwew
grrasr & fawrg 1 waws ag
f aArfgaresias HT STl
gw @gr ve & faey WrzemEd s
faFra SET Q@ { g wFAT g s
fs gara Fegfagww  fawew =6
¥ [T 2 | HWI JEF AIAT FATH
H A9 gTES AT FT FTT GHT !
qar AgY  TE ¥ fag wmasr wedfar
T FIgH TR awTAT T T
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¢ fw zasr agi smarsnar g fw
AT =% 2y e T Fr A § sEwr
Amaa gz FUT fear smar &
fea=ae  uF aFa< TATHFT g,
fget ofar & Se feaowdc &
fag gz #Y €t wra @ &
UST AIFIT & a9 IIAT 497 TET @
fr ag agrsr AT H SUIRT @SR
FAT & | fqq7 @ EEFTT FVAII
F Oar AgY & @Far & 1 &
AW gEAS @@ & TF
Frakr §  fomar aF @ gEd
FIAGT & AATAT J&F | FH FHIQ-
gx HATAY ATAT HTF T qAT FIH

o9 W & 1 dET 3ar  zEw feg
Ter @t T g f' mrostw gad
QU g wF 1 F @a § gUAT "@IF
F AL W FeATHTEAT § ST T AN
@ TreEt v fRerar g, SR
FIEAR, qsra | gfemmor &y
faardY & 1 7§ TR AW w@e
TR g ) Jg* oo gea a7
T 9T wefear @, IEFATEA
T Ffanw doraer faar & AT
ag qar ST U= fesemude
qEAATIHTT ®T JTE ¥ fAar
afer g #1H tar fE Avaw @Eg
FT FiW AT g Far AEY gV Wy
| 9@ 9T 100 A gUA WY g
¥ ITFT A AT IATAT AT W@T &,
affw gg a@eF #1 Sar dusgdz
BT rfgr Hix forg a0F & Al
qEr =feq Aweer gigd F AR F
qata®, Far«g frarsrw@ &0
ST Sy Y qgrdr @ul & wTHr fae=edy
?, =S wY g o ageE 9aR
AT @y v ag saTw ¥ gAY
& A ¥ ngga axarg i TeTAwIE-
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g€ TE F1  qAWAT  grEA T
faar AT Wfgg o IawET FET
FTHIT FT I F AT FLIAAT
arfga FFifF FrsT T, FI HT AATSAT
g zfow &1 F16r gEfmas &
qATEl T OF ATH a1 9re {qar aar g
Frvagy, fasrage, @6 § safy =@
FT ATST JA1AT AMEX 97 qITHFIE,
T7ET HIT fHKT  wATHET HT FIST ATAT
atfen ar F@itE foaw zfwe s
FIHIT | Ad g I8 ForeT §afaq
@ W | FETST AT TqA @Eg L
2 F17 zaw ofagrfas cuta ggt & fo=
FT  I@AANT FIH Hra g AfEA
gEF @UT A &FI 99 g AW AEH
sta & #E Efws gmer F foo w9
g TR grag & afEu S ETST
gt Fr@HT Ffao gt wma For
#1a  S19d & fF FiveT, gWITgT, HST
ot &1 Sv &da & @8l FIW!
anT wiw ® g fSmsrmAar st Ex
gag vgar g , AfFqa —wexs qngE
#1 a9g T fex T1®HY  FA9EE
T T & | =g Er g8l & 4I1aT
Sy FFET, Fw, =i, wifzs Frend
¥ Frwr  fegwagsdr &

AIUF Qa1 & STaad H g7 97,
TAH  HE 1C T 4 - f*
qIAFTE § AFT AS9ATY qF A HET
aF 1 9% g SFT WV HAI®
Awaa gifd & wrdfa & gofas
g, afgw @i gg w1 feam ar
f& argr AT WAATSTHAA FT aIF
¥ 9 FEF gAEr IAT OWr g o
AfFa s awmada  gEF FT wEEE
¢ ggEr QU Fgt Fvar g adifw

AAT T AT & IqI2 AGIET WMF
gfexr 12 9@z HEFAw FT @Y
agieg 7T & | FEfAT S79S |1X
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fgsit  cfegra =1 gifgq w33 &
a7 &TFT F7 sarIr gasIg AT
Fifer wx sarar Fa1 @9 FIATHfEgd 1
A F1E orF A 2w waFr ;ST
afegora ggm ; SfEa g ae
FT AAT grea FUT IA F fA7 Av
W FIW  ISMAJT AFT & I8 I317
It qTfEgg |

MR. DEPUTY-SPEAKER: NMr.
Satyanarayana.

SHRI S. R. DAMANI (Sholapur):

There is no quorum in the House.

MR. DEPUTY-SPEAKER: Let the
quorum bell be rung.... Now there
is quorum. Mr. Satyanarayana.

*SHRI DRONAMRA]JU SATYA-
NARAYANA (Visakhapatnam) : Mr.
iDDeputy Speaker, Sir, in Parliament every
Member should have the opportunity to
speak in his own language. It is unfor-
:tunate that the system of rendering simul-
taneous translation from Telugu has not
vet been provided in this House. I, how-
cver, thank you, Sir, for giving me an
-opportunity to specak in Telugu, my
mother tongue.

It is well-krown that Transport and
Shipping are important matters for the
-country. Belonging to Visakhapatnam
constituency, it saddens me to sec the state
of affairs of the Visakhapatnam shipyard.
It has been found that during 1977-78. the
shipyard which had built 77 ships during
the last 10 years, was able to manufacturc
only 2 pioneer ships and 1 cargo ship.
I can say that this is not due to industrial
unrcst oflabour ordue to cutsin electricity
supply. butthisisalldve to the mismanage-
ment of affairs bv the management. Shri
Raghavan, the Managing Director of the
Shipyard, who is not able to comprechend
the problems of the labour properly-
one who spends 250 days in a year in Delhi,
100 days in air travel and remain only
for 50 days at Visakhapatnam—has an
indifferent attitude towards the progress
of the shipyard and does not consider it a
project of national importance. The ship-
vzrd is not to be trecated as belonging to
Visakhapatnam or to a region only but
one of great importance to the whole
country.

*The original speech was delivered in Telegu.
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I am glad that the Dredging Corporation
has been established £t Visakhapatnam
and ship repair work will make good pro-
gress there, if necessary funds and other
facilities are provided to the Corporation.

Visakhapatnam has a natural harbour
and there are immense possibilities for its
development. I am sorry to say that the
development work there is going down
vear by year. A shipyard which has
bandled 547 shipsin 1975-76 has been able
to handle only 253 ships in 1977-78.

Now I come to the development of minor
ports. A sum of Rs. 10 crores had been
sanctioned for the development of minor
ports and some work is in progress at
Kakinada port. There is a great nced
for the development of Bhimunipatnam
as a minor pert.

Coming to the National Highways in
Andhra Pradesh, there were about 2340
km. of roads. This was the position befare
indepcndence I regret to say that there
is no addition to this mileage of Naticral
Highways in Andhra Pradesh uptill
now. Not a single additional road has
beenlaid out and there is ample need for
development of roadways in the State.

Proposals have been sent to utilize the
Rupees 2244 crores of aid from World
Bank and construct among other things
segments of National Highways to inter-
link Nellore, Anakapalle and other places
with interior regions. For the speedy
development of roadways several bridges
have to be constructed on the Krishna
necar Vijayawada and other places.

Development of roads and highways is
essential for the cconomic upliftment of
tribal areas of Andhra Pradesh. There
is a pressing need for linking up Bhadra-
chalam, Ichhapuram and other places in
the backward arcas with bigger cilics
like Nagpur and Bombay through High-
ways. I hope the Government will pay
adequate attention to this subject.

Government of India has sanctioned a
meagre amount of only 436 15 lakhs to the
State Government for road development
purposes and with this we are unable to
make adequate progress.

I also hope that,in thematter of develop-
ment of roads, due regard will be paid to
the arcas which were subjected to the fury
of floods recently in Andhra Pradesh. I
thank you, Sir, forgiving mean opportu-
nity to speak on the subject of Transport
and Shipping.



